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[Placed in Library . See No. L T - 
1550/78]. 4

P a p e r s  r e : E m p l o y e e s  P r o v i d e n t  
F u n d  S c h e m e

DR. RAM  K IR P A L  SINHA: I beg 
to lay on the Table: —

(1 ) ( i)  A  copy  o* the Certified 
Accounts together with the Audit 
Report thereon (H indi and English 
versions) o f the Em ployees’ P rov i
dent Fund Organisation for  the year 
1971-72.

(ii) A statement (H indi and Eng
lish versions) showing reasons fo r  
delay in laying the above papers.
[Placed in Library. See No. L T - 
1551/78].

(2 ) A  copy  o f the Annual Report
(H indi and English versions) for  
the year 1976-77 on the w orking o f 
the Em ployees’ Provident Funds 
Scheme, 1952, the Employees* 
Fam ily Pension Schema, 1971 and 
the Em ployees9 Deposit Linked 
Insurance Scheme, 1976. [Placed in
L ibrary . See No. L T -1552/78].

(3 ) A  copy  o f  Notification No. 
G.S.R. 1710 published in Gazette o f 
India dated the 24th Decem ber, 1977 
containing corrigendum  t0 Notifica
tion No. G.S.R. 1229 published in

Gazette o f India dated the 17th 
September, 1977, under sub-section
(2 ) o f section 7 o f the Em ployees' 
Provident Funds and M iscellaneous 
Provisions Act, 1952. [Placed in 
L ibrary . See No. L T -1553/78].

(4) A  copy  each o f the follow ing 
Notifications (H indi and English 
versions) under section 7A  o f the 
Coal Mines Provident Fund and 
M iscellaneous Provisions Act, 
1948: —

(i)  The coal Mines Bonus 
(A m endm ent) Scheme, 1977 pub
lished in Notification No. G.S.R. 
1230 in Gazette o f India dated the 
17th September, 1977, together 
with a corrigendum  thereto pub
lished in Notification No. G.S.R. 
36 in Gazette o f India dated the 
7th January, 1978.

(ii) The Assam Coal Mines 
Bonus (Am endm ent) Scheme, 
1977, published in Notification 
No. G.S.R. 1233 in Gazette o f 
India dated the 17th Septem ber,
1977, together with a corrigen
dum  thereto published in Noti
fication No. G.S.R. 37 in Gazette 
o f  India dated the 7th January,
1978.

(iii) The Assam Coal Mines 
Bonus (Second Amendment)*-


